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RAJYA SABHA 

Friday, the 17th March, 1961/the 26th Phalguna, 
1882 (Safca). 

The House met at eleven    of    the clock, 
MR. CHAIRMAN in the Chair. 

PAPERS LAID ON THE TABLE 

APPROPRIATION ACCOUNTS AND BLOCK 
ACCOUNTS OF RAILWAYS AND APPRO-

PRIATION ACCOUNTS (POSTS AND TELE-
GRAPHS) FOR 1959-60 AND RELATED PAPERS 

THE MINISTER OF REVENUE AND CIVIL 
EXPENDITURE (DR. B. GOPALA REDDI) : 
Sir, I beg to lay on the Table, under clause (1) 
of article 151 of the Constitution, a copy each 
of the following papers: — 

I. (i;  Appropriation    Accounts     of 
Railways in India for 1959-60 
(Parts I and II). [Placed in Library. 
See No. LT-2744/61 and No. LT-
2745/61 for Parts I and II 
respectively.] 

(ii) Block Accounts (including Capital 
Statements comprising the Loan 
Accounts), Balance Sheets and 
Profit and Loss Accounts of Indian 
Government Railways, 1959-60. 
[Placed in Library. See No. LT-
2746/61.] 

(iii) Audit Report, Railways, 1961. 
[Placed in Library. See No. LT-
2743/61.] 

II. Appropriation  Accounts   (Posts 
and Telegraphs) 1959-60 and the 
Audit Report, 1961, thereon. 
[Placed in Library. See No. LT-
2742/61.] 

RESOLUT-ON RE PROHIBITION OF 
MARRIAGES WHERE THE DIFFER-
ENCE BETWEEN THE AGES OF THE 
SPOUSES IS MORE THAN FIFTEEN 

YEARS—continued. 


